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DETENTION XD RELEASE (OF MEMBER
The following.communication dated 7.3.95 addressed
o the ion'ble Speaker, Delhi Legislative assenmbly, from

the addl. Dy. Commissioner of Police, New Delhi District,

; Delhi 18 received today i.e. 8th March, 1995 :-
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"7 have the honour to inform you that
“hri Shoaib Igpal, Hon. Member of Legislative
Assemply, Delhi alongwith his other supporters
was detained under section 65 of Delhd Police
“at, 1978 for discbeying the lawful directions
of Police from Parliament Street., New Delhi
2.00 B.M. today i.e. 7.3.95.
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HJo was released at 2.10 P.M. from Police
station Parliament Street, Liew Ialhl, the same
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day i.e.

P.N. GUPTG
SECRETARY
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